FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF C. S. INFRACONSTRUCTION LIMITED

RELEVANT PARTICULARS

1.

Name of corporate debtor

C. S. INFRACONSTRUCTION LIMITED

Date of incorporation of corporate
debtor

10® November, 2009

Authority under which corporate debtor
is incorporated / registered

Registrar of Companies- Kanpur

Corporate Identity No. / Limited
Liability Identification No.of corporate
debtor

U45400UP2009PLC038635

Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office Address as per the MCA Records:
Village and Post Khanwar Ballia UP 277001
Corporate Office : B-5/299, Vipul Khand,
Gomtinagar, Lucknow-226010

Insolvency commencement date in

respect of corporate debtor

31 October, 2022 (copy of the NCLT Order received
on 01/11/2022)

Estimated date of closure of insolvency
resolution process

20% April, 2023

Name and registration number of the
insolvency  professional acting as
interim resolution professional

Name: Pawan Lohia
Reg No: IBBI/IPA-001/IP-P-02021/2020-2021/13160

Address and e-mail of the interim
resolution professional, as registered
with the Board

Address: A 505, Gardenia Greens, C-10, Sector 18,
Vasundhara ,Ghaziabad,Uttar Pradesh-201012
Email Id: pawanlohea@gmail.com

Address and e-mail to be used for
correspondence  with  the interim
resolution professional

Address: A 505, Gardenia Greens, C-10, Sector 18,
Vasundhara, Ghaziabad, Uttar Pradesh-201012
Email Id: cirp.csil@gmail.com

11.

Last date for submission of claims

14" November, 2022

12.

Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

NA

13.

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

NA

14.

(a) Relevant Forms and
(b) Details of authorized
representatives are available at:

a. Web link: https:/ibbi.gov.in/home/downloads
Physical Address: same as above in point no. 10
b. NA

Notice is hereby given that the National Company Law Tribunal, Allahabad Bench has ordered the
commencement of a corporate insolvency resolution process of the M/s C. S.
INFRACONSTRUCTION LIMITED on 31.10.2022.

The creditors of M/s C. S. INFRACONSTRUCTION LIMITED are hereby called upon to submit their
claims with proof on or before14™ November, 2022 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other




A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to
act as authorised representative of the class [NA] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

{nsolvency
professiona! /""~J

)
= SPhl

Pawan Lohia
Interim Resolution Professional

In the matter of C. S. Infraconstruction Limited

Date: 03.11.2022 Regn. No.: IBBIIPA-00 1/IP-P-02021/2020-2021/13160
Place: Ghaziabad AFA Validity: 20.06.2022 to 19.06.2023

Email Id:pawanlohea@gmail.com, cirp.csil@gmail.com
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THURSDAY, NOVEMBER 3, 2022

HINDUJA HOUSING FINANCE LIMITED
Lol 1st Floor, SRP Complex, Karamchari Nagar, Bareilly-243001

NOTICE UNDER SECTION 13({2) OF THE SECURITIZATION AND RECONSTRUCTION OF <
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT)

In respect of loans availed by below mentioned borrowers | guarantors through HINDUJA HOUSING FINANCE LIMITED,
which have become NPA with below mentioned balance cutstanding on dates mentioned below. We have already issued
detailed Demand Natice dated as mentioned below Under Sec. 13(2) of Secuntization and Reconstruction of Financial
Assels and Enforcement of Securify Interest Act 2002 by Registered Post / Speed Post | Courier with acknowledge due fo
you which has been returned undelivered ! acknowledgment not received. We have indicated our intention of taking

E-AUCTION SALE NOTICE
Oswal Spinning and Weaving Mills Limited (Undergoing Liquidation)
CIN: L17111PB1955PLC001884

(@) SUPERHOUSE LIMITED)

Reghitired Q1w | 160 Feor Raad Jopows, Kevpen | CIM : LIALZAEUP FHEDFLLINMEID

1R TLL -

L R T G St of v Spann ava Meau M Cites-( O3, ey e sl b o
, TN i i rlicipation in e-auction to be held on 01,12 2022 { le of 1z of OSWML on “AS IS WHERE 15", "AS |15
Creditor may exercise any of the right conferred vide section 13(4) of SARFAES| Act and while publishing the possession Hﬂh[:_E IS hElEh"' given that next lI'IE:El'II'Ig of Board ﬁHE-:-F;aE-EzST-E‘ﬂf{EDSEUH ﬁ_.g REGFS BASIS" as pg,r E’fhﬁgu Eiﬂ;;ﬂﬂhﬂ el i
notice ! auction notice, electronically or otherwise, as required under the SARFAESI Act, the Bank / Secured Craditor may of Directors of the Company will be held on Tot ASeaE —e—re WD T
also publish your photograph, Details are hereunder - M No. Prica Amaount Value
onday the 14th November, 2022 at 2.00 P.M. 2 ur alue
D i i : 125160 equity shares of Oswal Worsted Spinners Ltd. of 5 _ .
Si) Mmoo EUR IO A;’:::f,;“;ﬂf:nud?; Reiats of Soevr at the Head Office of the company at D-15(B, A |Re 10cach " B 2000 | M WEn0r N300
—— . ~ . UPSIOC Industrial Area, Phase-ll, Unnao-209801 B [Vehicle (Four Wheeler)- Honda City 2008 Model (White) | Rs. 49,000/- | Rs. 4,500/ | Rs. 3,000/
1 |Jagni Devi, Mr. Samarjeet Kumar & Mr. Baljit | Demand Notice Dated | Plot of House No. 41, New No. 48, Area ; : P Vehicle (Four Wheeler)- Maruti Swift 2008 Model (Silve Rs. 57 Rs. 5
Kumar. All at: 41 Naibasti Kankarahia Chandhasi 13-10-2022 137475 sq. R situated at Mauza to consider Standalone and Consolidated Financial C_ |Vehicle [Four r)-Maruti Swi odel (Silver) |Rs. 57,000/- | Rs. 5,500/ |Rs. 3,000/-
T L R - } : > - = iai H!l 1 sﬂufl' - HE| n
Ward No. 12, Mughalsarai Chandauli, Naibasti, | ~ Amount Outstandi Chandhas), Fargana Ratupa, Tashi1 8 Results for the quarter ended 30th September, D _{e S oatee : 00!
Triraformer, Semiurban, Varanasi, Uttar Pradesh, * 8.91.995/. " |oist. Ehanaull.ﬂm.lrlu:l&d as: East - House 2022 1 P E |Bajaj Scooter Rs. 1,550/- . Rs. 500/-
india- 232101 & nr: 0 ,'1IJ 2022 '3":'::'“”“ 'Sr" Eat‘“ Lﬂ'ijﬁ Ufgﬂ"g'm'ﬁ"lﬂg} : Interested applicants may contact Mr. Gaurav (Team Ligquidator) at Email: ip.oswal808@gmail.com or
: S - House of Laxman & Bachau 3ons AR L L : : Mobile: +91-73411 05241 for any assistance. 24l
L,;..;i Mﬁﬂﬂuﬁw cgﬂgﬁ.ﬂ + interest + Legal Charges | Kallu Noth Kachcha Rasts Soufh - This intimation is also available nn_the website of o oo Homanshy sy
i idato thi tr i EEYi ills Lir
a2 3 NPA on 0.08.2022 House of Dr. Ramesh Chandra Jaiswal the company i.e. www.superhouse.in as well as on e d“"“ . ; '; Eﬂq:an o, .BEH“?T]I:,,&E'&:T nP-PO0Z 3;,?25?,_ _gnfafég.;g?
The above mentionad Borrowers / Guarantors are advised (1) To colact the original notice from the undersigned for more and complate the website of BSE Limited, www.bseindia.com Place: Chandigarh Emall: he;-eme'qf@r;nizll.dnﬁ'u End",,;_ggﬁgﬂ'ﬁg’ggmi._D;’J:,“ﬁ{ﬂ;.e_“i“:”&?.{?;_‘ 60000

details and (2) To pay the balance outstanding amount interest and costs efc. within 60 days from the dale of notics refermad to above to

i B o bt s and National Stock Exchange of India Limited

NTETETIN TS - : www.nseindia.com
Dated : 03-11-2022, Place : Barellly Authorised Officer, HINDUJA HOUSING FINANCE LIMITED o e i m;t:: LI B E RTY s H 0 Es LI M ITE D LI B E H T Y
SYSCHEM (INDIA) LIMITED (oo ¢ Koo @ AsrCoe Seetary

Regd. Office : Village BARGODAM, Tehsil Kalka, Distt. Panchkula (Haryana)
CIN : L24219HR1993PLC032195

Dist. Kamal - 132114, Ha

C-orporate Office: Ground Floaor, Tower A, Building No

5, OLF Cyber Gity, Phase = I, Gurugram-122002,

website : www.syschem.in Haryana

: NOTIFICATION FOR RECRLITMENT OF
:-II SENIOR RESIDENTS & JUNIOR RESIDENTS IN |

LLL INDTA INSTITUTE OF MEDICAL SCIENCES, RAJKN

[he Adl-Indzs Instivite of Medieal Sciences, Rajkot, Gujaran 1va Contral Autononsous Hody
{CAR) fomeed by an Act of the Parhiament, The Excculive [Drector, &M% Ragkot invites
applications for the pasts of Junior residents and Senior resicents ar ATIME Bajkot, The
detiled advertisement 1= mvmilable on AHMS Rajkot website at www. siimsrajkot.com

under the recruitmend tak.
1 5 b 2

JUNICYR RESIDENT

Department

Medical MBRBES 24 1§
Dental BDS 2 1 1 1] L] 1]
Cirand Total 26 12 2 -] 6O 2

SENIOR RESIDENT

I (7 Y

Anatomy 1 i

Anasesthesiology 3 1 - | 1 -
Biochemistry 2 = i i = =
Dentistry 1 1 - - - -
Haudimlogey i - - i - -
Forensic Medicine & Toxicology 1 1 = £ 2 5
General Medicine 3 1 - | 1 -
Czemeral Surgery 3 i E 1 - i
Microbiology 1 - a 1 3 u
Orhstetrics And Gynaccology 2 L i i =
Ophthalmology p 1 ph - E 1
Orthopaedics 3 1 - I - 1
ENT - (torhinolarvagelogsy i | ~ = = 5
Pacdiatrics 3 3 1 1 1 =
Pharmacology | - 1 = = =
Physiology | 1 = = = =
Pavohintry I - - I -
Grand Total oo 3 4 3

S
Exccntive [Hrector
AlIYES Rajkat

ATMS Rajkot follows 4% Horigontal
reservation for Psw B

FORM A
PUBLIC ANNOUNCEMENT

{Undar Hegulation & of iha Ingolvancy and Bankrugicy Board of India {Insohvenoy
Reosolubion Process for Corporate Persons ) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF C. S. INFRACONSTRUCTION LIMITED

vv = rd =Yg

copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

Motice is hereby given to the pub

lic in ganaral and In particular to the Borrower({s) and Guarantor(s) that tha below described immovable property
maorigaged / charged o the Sacured Creditor, the Constructiva/Physical Possession of which has bean taken by the authorized officer of Union
bank of india (Secured Creditor), will be sold on "AS IS WHERE 158", "AS IS WHAT IS" and "WHATEVER THERE 15" on the date mentioned
below, for recovery of dues as mantionad hera undar to UNION BANK OF INDIA from the below menticned Bormrower(s & Guaranior(s). Tha
Resarve Price and the Earmest Monay Deposit are also mentionad hera under-

Tel.: (+91) 0124-4616 31} 0124-46
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED 30TH EEPTEH!”BPE& ﬁ“ﬁfﬁ E-mail: investorcare(m Website: www.[ibertyshoes.com
]ﬂl.lﬂ.lTEH ENDED|QUARTER ENDED| HALF YEAR ENDED | HALF YEAR ENDED ; e
PARTICULARS 30.00.2022 | 30.06.2022 | 30.09.2022 | 30.09.2021 B NOTICE
(Unaudited) | (Unaudited) | (Unaudited) | {Unaudited) The Excontive Director, AIIMS Rajkol Pursuant to Regulation 29 and Regulation 47 of SEBI (Listing Obligations and Disclosure
¥ T " r Y IS appE :II.'. I.-IIII._ I:IILII:I'J 10 SIS N i : : > = : = :
fotal income from operations (net) 226257 | 164083 3903.4 4224.14 Tptablo. mdiam Dabinats Ilﬂdpj‘;ﬂ'}fgi Requirements) Regulations, 2015, nofice is hereby given that a Meeting of Board of Directors
Net Profit / {Loss) f di tivities after t 133.96 10,98 204.94 320.13 et ot st : ; . .
'hiEt :"_'r_t_{;_':fs' _”;”r‘ “rt_:“’“ — ':' '2:5 :” | . . I ] CoumltantouEoamniouit uHsIRE Fo: of the Company will be held on Thursday, 10th November, 2022 to inter alia consider and
et Profit / (Loss) for the period after tax . . , ,
4 133.96 10.98 204.94 1320.13) ik _ s approve the Unaudited Financial Results of the Company for the 2nd Quarter and half year
(aftar extraordinary items) Consultant { Admin. 02 ded 30th S ber 2022 This inf fion is al bl the C it
T i 3 m , 151 '
Equity Share Capital 3054.04 3054.04 3054.04 2329.04 & Esmblﬁ]uml,m} Fﬂ € . eptember 5 Imormauon 15 H.SE? dvdliaDie On the Lompany's wWebsie
Reserves [exckuding reveluation Tesenve. 80 l’{ﬁnsulmnt [i-'_lnunccll 01 L.e. wwwlibertyshoes.com and also on the websites of the Stock Exchanges where
shown in the Balance Sheet of previous year) * e g e | g Company's shares are listed ie. Mational Stock Exchange of India Limited-
Earnings Per Share (before extraordinary items) - 623 0.67 (1.37) Consultant (Legal) 01 www.nseindia.com and BSE Limited - www.bseindia.com
(of Rs.10/- EEE"I:I . . . . i-iu_-fl.nl.ll.r_lln:l_ulin!x please refier o AN, F-I'_'Ir Lib EH'}I' SI'II:}ES leitﬂﬂ
¥ A kol wiendie
Basic (Rs.) : 0.44 0.23 0.67 (1.37) ht#ps:ﬁniImf.rajku:.cdu|.i||-f under
Diluted (Rs.} - 0.48 0.28 0.74 (1.37] theResrmitueni “"f; o S
e e ——— - - - “wecutive [Mrector ]
Earnings FI]E'F Share |after extraordinary items) o:ks . . i ALMS Rajhod Place: Gurugram, Haryana CS Munish Kakra
ot Rs.10/- each) Date: Wednesday 2nd November, 2022 CFO & Company Secretary
Basic (Rs.) : 0.44 0.23 0.67 (1.37)
Diluted (Rs.) : 0.48 0.28 0.74 (1.37)
-NOTE:
+1.The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under Wﬁ @ Union Bank E-AU CT I 0 N SALE N OT I CE D N
Regulation 33 of the SEBI {Listing and Other Disclosure Requirements) Regulations, 2015, The full format of the o N e S S TR
T R AR N I T A e L T 18'" November, 2022
;.Eidihn ;hdml:d&finannial ;u:jf;.;lts. were revaiwed by Audit Committee and approved by Board of Directors in thare meetings ,.""“II CHARKHI nnnm‘ I-'II]HTAI[, snFlnu" & NARWANA BHﬁHnHES
oo e Lol SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
FI};A‘I'EED :. E‘:'::‘g:f::“ MANAGING DIRECTOR E-Auction Sale Notice for Sale ofimmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement
; DIN : 0635274 of Security Interest Act, 2002 read with Proviso to Rule 8{8) of the Security Interest (Enforcement) Rule, 2002

Sr.| Name of Alc & Branch

Scheduled Property Debt Due with interest and cost | Date and Time of Auction

No. MName
1. |Bormower 1. M's Madan Lal

Disdf Charkhi Diadin, Haryvana, 2. W
Madan Lal Slo Mr Chander Bhan
VPO Ghikara Teh and Distt Charkdh
Uadn, Haryana , JMr. Sandeep

iGhikara Teh and Distt Charkh Diadri,

Road Charkhi Dadri - 127306)

§'§ NATIONAL FERTILIZERS LIMITED

: (A Govt. of India Undertaking)
A-11, Sector-24, Noida-201301 (CIN-LT4899DL1974GOI007417)
[ NFL| Phone No. 0120-2412294, Extn. 2220

Ref. No.- NFLIUREA/2022-23/01 Date: 03.11.2022
GLOBAL E-TENDER FOR SUPPLY OF UREA

MFL invites bids for supply of Urea (Fertilizer grade) on account of
Government of India. Tender (E-tender No. - 2022 NFL 134181 1)
shall be available on the websites www.nationalfertilizers.com or
https://letenders.gov.infeprocure/app from 17:00 HRS 5T,
03.11.2022. The last date for submission of bids is 11:00 HRS IST,
14.11.2022 and Techno-commercial bid will be opened on 11:30
HRSIST, 15.11.2022,

For more details, visit the above mentioned websites,
Corrigendumd/Addendum, if any, shall be published only on above
websiles.

RELEVANT PARTICULARS

Mame of corporate debior C.S. INFRACONSTRUCTION LIMITED
10ah Movamber, 2006

Bl || =5

Date of incorporation of corpomale debior

wd

Authorty Linder which corporate dablor is

Raglsirar ol Companias- Kanpur
incorparaied /Regsisnad

Executive Director (Marketing)

O @NFL_Kisan {§ @nationalfertilizers & Mational Fertilizers Limited

SALE NOTICE

SHRI VARDHMAN RICE MILLS PVT. LTD.

Regd. Office : LD-1, Pitampura, Delhi -110034 (India)
CiN: UD1403DLZ00SPTC1B88059

Nobice is hereby given to the public in general that SHRI VARDHMAN RICE MILLS PYT.
LTD. (Under liquidation) {"Corporate Debior”) &= proposed to be sold as a GOING
CONCERN in accordance with ciausa (a) of requlation 32, regulation 32-A, sub-reguiation
{1} of reguiation 33 and Schedule 1 of Insoivency and Bankruplcy Board of Indis
[Limmdation Process) Regulations 2016 through e-auchon platiorm hitp:isauctions.co.in
The bidding shall take place through onling e-auction service provider Linkstar infosys
Private limited at hitp:eavctions.co.in/.

1. No.| PARTICULARS DETAILS

4. | Corporate identity Mo. / Limited Liabiity

\dentificaion No. of corperale debter | U45400UP2008PLCO38635

1. |Date and time of auction Date: Wednesday, November 30, 2022,
Time: 11:00 AM to 4:00 PM with unlimited

extension of 5 minutes each,

5 | Address of the registared office and

Registered Office Address as per the MCA
principal office (if any) of corporate dabior

Records: Village and Post Khamwear Balia
LR 277001

Corporale Offica: B-5234 Vipul Khand,
Gomtinagar, Lucknow-226010

Jtst Ocipber, 2022 (copy of the NCLT Order
recoed on OUTVNCE)
29th Apnl, 2023

Mama: Pawsan Lohea

Rag Mo
IBEUNPA-0011P-P-020212020-2021/1 160
Address: A 505 Gardanma Greans, C-10
Secior 18, Vasundhara Ghaziabad,
Uttar Pradesh-201012

Email Id: pawaniaheag@gmail .com
Address: A H05, Gardonia Graons, L-10,
Secior 18, Vasundhar, (Fhazabad,

Litiar Pradash-201012

Emall Id: cirp cadfigmall com

[14th Novamber 2022

B. | Irsolvency commencement d=ia in
respect of comporate debior

| 7. |Estrated cate of closure of Insclvency
FRSCILAON Droess )

B | Mame and regisiration numbers of the
macivency professional acting as intenim
rasoiuticn profeszional

8. | Address and a-mal of (he Interm Resalulion
Professioral 45 regishenad weil (ha Board

1. | Address and e-mail 1o be used for
cormesponcence wilh the méerim
resolution professional

11. | Las! dals fer subimigsnnn ol clims

= :I.I.'ﬂl\ T ':u:.l-"u 1 '.r: I-!n‘i.'-':.l-..P.f'..-.'l '..r u-i.u:: |'.'|
e e 11 moerimmd by He i meckiaon e NA
13 -‘:.;'rrr'. o NSOy ::f.'.ll.“p'nlll.l.l‘_. |1-_l'|||lr-5|
I B a Ashorded Hecrdsantatae of oo LA
i clans [ Thros naemes lor adch class)
s | {n) Ralavart Forms and . 'Wab Bnk: hitgs.ithol gov Inhoma'dcaninds
. 1Bl Dtils of nuShorded reoedanElves o Phl,-u:ﬂ lﬁM|l Rama /9 pbove in l_p;||'|| i 'I:I
Ay AikdiBle al

0, NA

2. |Address and Email of the
liguidator as registerad
with B8]

380, Sector-3 Extn., HSIDC, Karnal- 132001
(Haryana) India
Regd. Email iD : hitratafun-@gmaii.cum

380, Sector- 3 Extn., HSHDC, Karnal-132001
{Haryana) India
Email ID: cirp.shrivardhmani@gmail.com

3. |Process specific address
for correspondence

Dotail of Assets | Npserve | Iniial Eamest T incremental
Sake of Corporate Deblor as a|Rs.1,75,00,000- | Rs.17,50,000/- | Rs. 1,00, 000/
going cencern having Plant and] (Rupees One [Rupsss [Ruppes
Machinery of Rice Milling Unit Crore Savanty | Sevenieen Lakh | One Lakh only)
situated at Gohana Road,| Five Lakhonly) | Féty Thousand
Panipal-132103 (Haryana) India onty)

Maobice & hereby given that the Nalonal Comiparny Law Tribunal, Allahabed Bench has ordered the
commencemen! of & corporate insobeency resolution process of the Mis C. S
INFRACONSTRUCTION LIMITED on 31,10 2022

The creditors of Mis C. 5. INFRACONSTRUCTION LIMITED ane hareby called upon 1o submit
thedr cisims with proof on or before 4th November, 2022 to the interim resolution professional at
the aodrass mantoned agamstaniry Ma. 10

The financial craditors shall submil thair claims waih prool by esacinonic mearns ony. All othar
craxdifors mary subimil the clasmes with prood in person, by post or by electranic means.

A financial creditor belonging to a class, aslisted against the entry Mo, 12, shall indicate is choios
of authonzed represeniative from amang the thres msglvancy prolessionals Ested against antry
Mo.13 to act as authonsed representative of the class [MA] in Form CA

Submission of false or misleading proofs of clalm shall attract penalties. -

Pawan Loh@a

Intenm Resolition Professicnal

In b matier of C. 5. Infraconsiruchon Limiled

Regn. Mo IBBINPA-D01/IP-POR0212020- 2021113160
AFA Validity: 20.08.2022 o 19.08.2023

Diater 02112022

Important Notes ;

1. Theis Gade shall b on “AS 1S WHERE 15" “AS |5 WHAT 157 “WHAT EVER IT |15 “WHAT
EVER THERE 15" and "WITHOUT RECOURSE BASIS™ and as such the same shall be
withouf any kind of wanrantas and indamniies

2. Tha dalails of protess and bmelings aré outlined m tha E-Auchon Pocess doowmani
The said E-Auchion process documant is available on (he websibe of e-auction sarvice
provider Linkstar infosys Private limited from 4th November 2022, Address 1o the said
wibisibe | hitp:eauctons. coun

3. Interesied biddars shall parlicipate after mandatory reading and agresing in the relevant
terms and condifions mcluding as prescribed in E-Auction Process Document and
accordingty, submil thesr expression of inlenest In the manner prescribed in E-Auchon
Process documeant

4. Thi sie visit for the warification and due dligence of the assel of the Corporate Debior is
schadule from Thursday November 10, 2022 1o Saturday, 12, 2022 on submission of
required documenis as menboned in the E- Auction Process documsnt

5. It is clarified that, the invitation purpos to invile prospective bidders and does not creats
any kind of binding obligations on the part of the Liquidator or the Corporate Debitor 1o
gfiectuate the sale. The Liguidator has the absolute righl io accept or reject any or all
offens) or adjourdpostponeicanca! the E-Auction or withdraw any assats thersof from
the auclion proceeding al any stage withoul assignng any Reason themno! Dectaration
of successful bidder by the Liguidaior and Finaization of sale is subledt to the fina
approval by the Adjudicating Authonty

6. As per provision to clause(l) of section 35 of the Code, the interest bidder shall nol be
eligible fo submit a bid i it falls to meet the ehgibility crilera a5 set-out in seciion 294 of
the Code (a5 amendad from time 1o ime).

7.In casa of any clarification, please contact the undersigned ey
Tarun Baira
IBBINPA-001TP-POOST 27201 7- 1811013
Liguidator of Shnl Viardhman Rice Mills Pyl Lid
(I L LRCRDOn |

380, Sactor 3 Exlension. HSIDC Kamal - 132001

Place: Karnal batratarungigmad com

Pace. Granabad Emall id pawanichead@iomal com, cip.caii@gmail.com

Dale : 03.11.2042 Lontact Na: +81 728870010

'F"-’.Htl"r' farm VPO Ghikara Teh and | 9Wned by Mr Madan lal S/e Mr chander

Kumar Sio Mr Chander Bhan VPO|0),16/2(6-4),17/1(1-16),79//10(6-12),11(5- | 08.11.2022 betwean 11.00AM te 02.00PM

Haryana ( Branch Office : Loharu| ) 55//20/2(5-0),21(7-19)54//6/1(0-14),55//8(8-0), 10(7-10),11/1{0-13),22/1{1-15), out of total land measuring
BIK-10M and land maasuring 01K-11M,1/12 share out of khewat no 248 khatoni no 322 rectangles and killa no

SEM12(3-8),1218-0), 19(6-4),20/1(0-1)2272(1-10) out of total land measuring 19K-01M according 1o jamabandi 2011-12 mutation no 1142 dated
07 .08.2014 situated in the revenue estate of vill Ghikara Teh and distt charkha Dadri Total land = 06K-19M+01K-11M= 16K-20M=1TK

Date & Time of Inspection of
Property for intending Purchasers

Details of Encumbrances over the
Property, as Known to the Bank
Rs. 15,34, 170.94 as on

19.04.2027 plus Interast and othar
BAPENSES

18.11.2022 from 1:00 p.m.
to 5:00 p.m. (with 10 min
unmijed aulD axiBnssons |
E-auchion websile
WWW, MEICECOMmIMEance. Com

Poultry farm land and bullding situated at
villaga Ghikara Teh and distt Charkhi Dadri

Bhan and Mr Sandeeap Kumar Sfo Mr
Chander Bhan delails below : Land
measuring 0BK-19M,1/12 share out of
Khewalt Mo 130 Khatonl Mo 161-165
rectangles and killa no TH/M1472(5-8),15(8-

12).04/76/2(3-0).04//10(7-7),04//16(8- Mill

* Resarve Price ;: Rs. 55.54,000.00

= Earnest Money Deposit(EMD) : Rs. 5,55,400.00 = Bid Increase Amount : Rs. 10,000.00

| 2 | 1. WS Bharti Research and
Breeding FarmVPQO Budha
Khera, Tehsil Safidon, Distt Jind
- 126102, 2. Sh. Narinder Singh
S/o Prithvi Singh,
H. No. 1379, Urban Estata, Jind

18.11.2022 from 1:00
p.m. to 5:00 p.m. (with 10

Proparty -1. Hatchery Unit spread over land | Rs 10,91 55,252 47/- as per demand
measuring B1k-14m situated within revenue | notice dated 01.05.2019 plus interesi

esiate of vill, Budha Khera, teh Safidon, distt | and other expenses. min unh"l"-ltE.-:l aulo
sanctioned on 30.01.2012 by A. C. || Grade | So-1-2022 bstween 11.30AM ta 02.00PM webstle
il WAW. MEICECOMIMErce. Com

and Jamabandi for the year 2007 -2008

- 126102, 3. Sh. Jitender Kumar

= Reserve Price : Rs. 422 77,000.00 * Earnest Money DepositiEMD) : Rs. 42 27 700,00 ¢ Bid Increzzs Amount : Rz 10.000.00

S/o Prithwi Singh, H. No. 1379,
Urban Estate, Jind — 126102, 4.
Sh. Ravinder Singh S/o Prithvi
singh , H. No. 1375, WUrban

2. Halchery Unit spread over land measuring J0k-14m all situated within revenue estate of will. Butani, teh Pilu
Khera, distt Jind, Haryana, vide mutation no. 2815 sanctioned on 31.01.2012 by A_ C. |l Grade and Jamabandi for
the year 2008-2000

Estate, Jind — 126102, 5. Smit.

* Resanve Price : Rs. 2,72,32,000.00 = Earnest Money DepositiEMD]) : Rs. 27,23 200.00 * Bid Increase Amount : Rz. 10,000.00

Rajbala Wio Prithwi Singh, H. No

Sonepat - 131305 ( Branch Office : SCO 23, DISTT. SHOPPING CENTRE = JIND (17821))

1379, Urban Estate, Jind — 126102, 6. Smt. Usha Rani Wio Late Subhash, Vill Khanpur Kalan, Gohana, Distt

i] 1. WS Mahaluxmi Bricks
Dt Jind - 126112, 2. Sh. Pradesp
Kumar Bansal Sio Ramsarup
Bansal Anta Colony, MNear Maya
Garg Hospital, Teh. Safidon, Distt

Property -1. Asingle and half story residential
house measuring 120 sq yards near Samral
Haspital Wali Gali on Hansi Branch Canal,
under revenua astate of Village Singhpura,
sahdon, Distt Jind, Haryana

18.11.2022 from 1:00
p.m. to 5:00 p.m. (with 10
mmn uniemiled aulo

Rs.2.12,31,900.30/- as per demand
motice dated 02.08.2019 plus interes|

and other expenses.
extensions) E-auciion
09.11.2022 between 11.00AM 1o 02.00FW Iwet::ls..-tc =

il WAW.MslCecommerce. Ccom

Jind 1261123 Smt Poonam

* Reserve Price ; Rs. 28.70,000.00 * Earnest Money Doposit{EMD) : Rs. Z.87,000.00 * Bid Increase Amount ; Rs. 10,000.00

Devi W/o Pardeep Kumar
Bansalanta Colony, Near Maya

2. Commarcial Shop Property measuring 124 sq. yrds. situated on Railway Road in Ward No. 10, Choltu Ram
Colony, Safidon, Distt Jind, Haryana

Garg Hospital, Teh. Safidon, Distt
Jind 126112, 4. Sh. Vishnu Dult So

* Resarve Price - Rs. 1,02,70,000.00 * Earnest Monoy DopositEMD) : Rs. 10,27 000,00 * Bid Increass Amount : Rs. 10,000.00

HamanandH MNo 115, Biock o2, VIl Brutani, Teh. Safidon, Dist . ind— 126112 ( Branch Office -RAILWAY ROAD, NEARANAJMANDL, DIST. JIND, SAFIDON (1422))

4 11. MS Mital Traders Prop
LalitkumarParshuram Chowhk,
Hailway Hoad, Narwana, Jind,
Haryana = 126116, 2. Mr. Lailit
Kimmar Svo Raghubir Dass Mittal
(Propresior) H. Moo 5348, Kshan

Chand Coiory, Naar Durga Mandir P

Chand Colory, Mear Dunga Mander Palram Nagar, Narsana, Jind, Haryana - 126116, 3. Ms. Darshana Mital Wio Sh, Raghubir Dass vistal H. No. 534959, Kshan

Proparty - Residential Plot measuring 250 sq

yards situated at ward no. 1, Chmela Colony, | notice dated 28.02.2022 plus interes!
near Babu Ram Petrol Pump, Narwana, Distl | and other expenses

Jind, Haryana bounded by, East: Sireat, .
West: Plot of Sh. Pardeep, North: Plot of H’B.TT.EIIEE_EEIM :I"I__.‘ﬂl]-lhl'rn 02.00PM
ll

othar, South; Plot of sallar T

18.11.2022 from 1:00
p.m. to 5:00 p.m. (with 10
min unlimited aulo
axiensions) E-auction
wabsite
WWW . MSICBCOMImaEnce . COoim

Fs. 19.79.024.00 as par demand

siram Magar, Marwana, ind, Haryana - 1267168 ( Branch Offlce :Now Bus Stand Road - Narwana | 18002))

* Resarve Price : Rs. 25.00,000.00

= Earnesl Money Daposit(EMD) : Rs. 2,%0,000.00 = Bid Increase Amount : Rs. 10,000.00

5.|1 M/ 5 Vansh

Communicalion
MNaar Jain Patrol Pump, Patiala
Chowk, Distt Jind - 126102,
2. Sh. Harinder Kumar S/o Om
FPrakash H MNo. 62007, Shyam

Mo 108, Jain Nagar, Jind

MNagar Colony, Naar Old Power House, Patiala Chowk, Jind = 126102, 3. Sh. Satish Lal S/o Sh. Ram Chand H. No. 115, Ward no 9, UDA Sector 3. H
126102 { Branch Office : SCO 23, DISTT. SHOPPING CENTRE = JIND (17821))

Froparly -Residential land and building | Rg 17,75,658.35/- as per demand 18.11.2022 from 1:00
measuring 45,00 sq. yrds situated al near | notice dated 01.11.2016 plus interest | p.m. to 5:00 p.m. (with 10
Muraba No. 126, Killa No. 26 & 27, Housa No. | and other expenses min unlimited auto
620/7, Shyam Nagar Colony, Mear Ashok gxignsions) E-auction
Book Depot Wali Gali, The & Distt Jind, | 09.11.2022 betwean 11.00AM to 02.00PM Wil
Haryana il WAW. MSICBCOMMErce. Com

« Resarve Price : Rs. 11,76,000.00

« Earnest Money Deposit(EMD) : Rs. 1,17,600.00 * Bid Increase Amount : Rs. 10,000.00

6 1Ms Radhe Shyam Poultry

frm VPO Ghikara Teh and Dl
Charkhi Dadn Haryana 2 Mr. Radhe
Shyam S0 Mr Chander Bhan VPO
Ghikara Teh and Distt Charkhi
Dadn Haryana IMr Shwam Phool
a/o Mr Chander Bhan VPO Ghikara
Teh and Dislt Charkhi Dadn Haryana |
Branch Office : Loharu Road
Charkhi Dadri -127306)

Poultry farm land and building situated at village | Rs. 32 48,067.10 as on 19.04 2021
Ghikara Teh and distt Charkhi Dadri owned by Mr | plus interest and other axpenses

Hadhe shyam S/o Mr chander Bhan and Mr
Shyam Phool Sio Mr Chander Bhan details

balow ; Land maasuring 13K-18M,1/6 share oul
of Khewat No 130 Khatoni No 161-165 | 99.11.2022 betwoen 11.00AM to 02.00PM | E-auction website
WWW.MSICECOMIMence Com

rectangles and kila no TA/14/2(5-8),15(8- Hall

0),16(2)(6-4).17/1(1-16), TeM10(6-12), 11({5-12),54//6/2(3-0), 54//15(7-7), 54/ 6{B-0 ), 55/ 20/2({ 5-0).21(7-19)54//6/1( 04
14}, 55//9(8-0), 10{7-10), 11/1{0-13),22M1(1-15), oul of total land measunng B3K-10M and and measuning 03K-36, 16 shan
oul of khawal no 248 khatoni no 322 rectangles and killa no 5501172(3-6), 12{8-0, 19(6-4), 201 (0-112272( 1-10) oul of iota kand)
maasunng 198-01M acconding to jamabandi 201112 mutation no 1142 daled 07 08 2014 situaisd in the nevenue estais of vil
Ghikara Tah and disti charkha Dadr Total land = 13K-18M+03K-030=1TE-01M

Date and Time of Auction

18.11.2022 from 1:00 p.m,
to 5:00 p.m. (with 10 min
urilemibesd aulo exlersns )

» Resarve Price : Rs. T8 54,000,

00 * Earnest Money Deposit(EMD) : Rs, 7.85,400.00 + Bid Increase Amouni : Rs. 10,000.00

7. | 1. MS R K Garments Prop
Ravi Vierma Shop No. 31, Raiway
Road, Rohiak, Haryana — 124001
2 Nr. Ravi Verma Sio Ramesh
Kumar YVerma H No. 144/8

Boosting Station of Pardhana
Mohalla, Rohtak — 124001 3. M. M

Rohtak— 124001( Branch Office : SCF No. 13 &amp; 14, HUDA Commercial Complex, Civil Road -Rohtak (05692))

Property - Residential Property measuring 32 | Rs.17.80,584.84/-as per demand | Date and Time of Auction
sq. yds. bearing old MC No 675/8 New MC No | notice dated 24.05.2021 plus interest ™ e e g
144/8 situated at Pardhana Mohalla, Rohtak, | #nd olher expenses 18.11.2022 from 1:00
Haryana bounded by: East: Property of m. to 5:00 p.m. (with 10
Gulshan Narth: House of others West: Vacant | 09:11.2022 between 11.00AM to 02.00PM | P ool L,nlln.ftm .=I.n.|tu

Plot South: Gall Nl axtensions) E-auction
amta\Verma Wio Ramesh KumarVerma H Mo, 144/8, Boosting Station of Pardhana Mohalia, website
W, MSICECOMMENce COm

* Resarve Price : Rs. 11,55,000.

00 » Earnest Money Deposit{EMD) : Rs, 1,15,500.00 * Bid Increase Amount : Rs. 10,000.00

The refundable EMD 10% of RE
mentioned date. For detailed terms

directly contact the Help Desk Nos.

and websile “www.mstcecommerce.com”™, In casa of problem related 1o EMD transfer/EMD refund or any issue related 1o finance and acoount, edder can

Registration and Login and Bidding Rules visit https:/'www.mstcecommerce.com/auctionhomelfibapifindex.jsp

STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8(6)/Rule 9(1) OF STATUTORYINTEREST (ENFORCEMENT) RULES 2002

This may also be treated as notice uir 8(6)/Rule (1) of Securty Interest (Entorcement) Rules, 2002 to the bormower's and guarantor’s of the

SERVE PRICE shall be payable by interested bidders through NEFT/RETGS/Fund Transfer on or before above
and conditions of the sale, please rafer o the link provided Secured Craditor's websile |2, www.unionbankofindia.co.in

: 033-22901004/033-22895064 orwrile E-mail to banki@mstcindia.co.in, shembram@mstcindia.co.in

gaid loan about the holding of E-Auction Sale on the above mantioned date

Date: 02.11.2022

Authorised Officer, Union Bank of India

ﬁi'nﬁn::i“.ep. .in

Lucknow
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